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EXECUTION APPLICATION NO. 11-12/2024 

IN 

ORIGINAL APPLICATION NO. 4112020 & 94 of2022 

IN THE MATTER OF: -

Pushpendra Kumar ... Applicants 

Versus 

Nagar Panchayat Kadaura & Ors. . .. Respondents 

INDEX 

S.NO. PARTICULARS PAGE NO. 
1. Compliance Affidavit on behalf of 

Respondent No. 1 in compliance of order 1-\6 
dated 16.05.2025 passed by This Hon'ble 
Tribunal. 

2. ANNEXURE - Rll 
A true copy of the letter dated 23.05 .2023 
by the Executive Officer, Nagar 

~4-~ 9 Panchayat, Kadaura, to the Special 
Secretary, Urban Development 
Department, Government of Uttar Pradesh, 
Lucknow, requesting the allotment of 
~60,30 ,0001- for the rejuvenation of three 
identified ponds. 

3. ANNEXURE - Rl2 
A true copy of news articles published in 30 -3\ 
newspapers, which reflects the action taken 
by Respondent No.1. 
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4. ANNEXURE - Rl3 
A true copy of the Action Taken Report 
dated 30.06.2025, submitted by 3 L - 38 
Respondent No. 1 to the Additional 
District Magistrate/Officer III charge, 
(Local Bodies), J alaun. 

5. ANNEXURE - Rl4 
A true copy of pending cases before the 3 cr 
Ld. Additional District Magistrate 
(Judicial) under the Public Premises Act. 

6. ANNEXURE - Rl5 
A true copy of cases disposed of by the Ld. 40 _ ~ ~ 
Additional District Magistrate (Judicial) 
under the Public Premises Act. 

7. ANNEXURE - Rl6 
A true copy of notices dated 03.07.2025, Ll J _ 5 ~ 
issued to 14 encroachers who have ~ I ,­

illegally occupied the pond bearing Plot 
No. 60, situated at Bramhori, Nagar 
Panchayat Kadaura. 

8. ANNEXURE - Rl7 
A true copy of notices dated 03.07.2025 , 
issued to 08 encroachers who have 5 g - 6 S 
illegally occupied the pond bearing Plot 
No. 61 , situated at Bramhori, Nagar 
Panchayat Kadaura. 

9. ANNEXURE - Rl8 
A true copy of notices dated 03 .07.2025, 
issued to 03 encroachers who have 66 - 68 
illegally occupied the pond bearing Plot 
No. 556, situated at Kadaura, Nagar 
Panchayat Kadaura. 
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10. ANNEXURE - Rl9 
A true copy of the Action Taken Report 

bq-+C dated 03.07.2025, submitted by 
Respondent No. 1 to the Additional 
District Magistrate/Officer III charge, 
(Local Bodies), Jalaun. 

II. Service Proof. =t-I 

Place: New Delhi 
Date: 30' /aT-/~~5 

Mr. Shwetank Sailakwal 
Mr. Narendra Shrivastava 

Advocates 
B-3 Third Floor, Opp. Kashmiri Park 

Jangpura Extension, New Delhi-llOOl4 
Mob: +919990803222 

Email: shwetanksai lakwal@.gmail.com 
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